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There should be a separate ministry
for the welfare of Scheduled Castes
and Scheduled Tribes and other back-
ward classes having three geparate
wings ynder it. This ministry will deal
with all matters including education,
service and other policy matters con-
cerning Scheduled Castes and Sche-
duled Tribes and other backward
classes.

The present departmental organisa-
tion of the Director Geenral of Back-
ward Classes Welfare should be reor-
ganised as necessary after effecting the
dbove changes in the whole organisa-
tional pattern.

As the progress with refard to the
Scheduled Castes and Scheduled
Tribes hag been far from satisfaclory,
the Government should consider and
tuke serious action to extend the
period of reservations for another 20
vears and should zealously waich the
progress in  respect of these two
classes,

The said Parliamentary Committee|
Commission should be immediately
urged to study the exact position of

progress of Scheduled Castes and
Scheduled Tribes and other  back-
ward classes and ghould submit the

report by July, 1968 so that the Gov-
ernment know where they stand with

regard to the Scheduled Castes and
Scheduled Tribes.

Shri Sadhu Ram rose—

Mr Speaker: We are starting the
food debate now. It is past 5.0
clock.

17.04. hrs.

MOTION RE: FOOD SITUATION
IN THE COUNTRY

The Minister of State in the Minis-
try of Food, Agriculture, Community

Development and (8hri
Annasahip Shinde): Sir, I beg to
move:

“That the Food Situation in
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the couniry be taken inty consi-
deration.”

ot gy awm (Tfiqe) ¢ &
T wigar g fe GE fede & fay
faaar argw qane fem nar g ?

Mr. Speaker: Maximum time is two
hours, Let us see. Each party will
get one chance,

Shri Annasahib” Shinde: The Re
"".iew of the Food and Scarcity Situa-
tion’ placed on the Table of the House
last month set out at some length the
circumstances resulting in the difficult
food situation which hag confronted
us during the current year, The ab-
scnce of any carry-over in 1967, the
limited extent to which import of
foodgrains could be arranged either
by way of commercial imports or food
aid and the restricted scope for inter-
nal procurement in 3 scecond year of
drought have reduced the size of the
Centra] pool of food resources. To
meet the minima] demands of the
States, we need to distribute
nearly a  million tonnes whereas
the actual availability with tne
Centre has varied between 700,000
to 800,000 tonnes a month, In
these circiimstances, some degree of
hardship and distress to the consumer
has been inevitable. It can at the same
time be confidently asserted that as a
result of the judicious management of
scarce food resources and of the co-
operation of the States and the res-
traint of the people, the morg serious
consequences of drought and a major
breakdown in the distribution system
have so far been averted, It s in
this context that I would appeal to
the House to asses; the performance
of Governments, both Centra] and
State, in tackling an unprecedented
situatlon,

Even ordinarily the period from
June onwardy is one of diminishing
market availability and higher prices.
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In this year, an already difficult situa-
tion was further aggravated by some
unforeseen developments, The clo=
sure of the Suez Canal resulted in a
disruptiop of the supplies expected in
June and July. Apart from the delay
in re-routing or ships around the Cape
of Good Hope great difficulty deve-
loped in chartering ships. Tankers
Wwere not available and Government
nad to fall back on bulk carriers and
other types of vessels and even these
‘were not easy to obtain, The result
has been that it has not been possible
to ensure the even flow of supplies
during the months of July and August.
The almost continuous rain in ports
like Bombay and Kandla during the
last four or five weeks has also seri-
ously hampered the grain clearance
operations. In the absence of any
Central reserves, the public distribu-
tion system has had to depend al-
most entirely on arrivals of grain at
the ports and their movement to the
various destination points. Despite all
these adverse factors, Government has
substantially moved the quotas of
wheat and milo allotted to the differ-
ent States for the month of July ex-
cepr in certain  Statey like U.P,
Rajasthan and Madhya Pradesh where
there have been shortfalls, This is
sought to be remedied by giving them
priority in movement during the first
half of August. As regards the other
drought-affected or deficit Stateg in-
cluding Bihar, West Bengal, Gujarat
and Kerala the bulk of the allotments
of wheat and milo has been moved.
In some of the States, temporary
shortages may have occurred but in
the absence of any buffer stocks, this
has been unavoidable, It has not
been possible alsg to build up stocks
of more than one or two weeks re-
quirements in any State so that any
hold-up of movement due to stoppage
of work at the ports on accouny of
rain or for any other reason decs re-
sult in making the stock position pre-
carious, This happened recently in
Delhi but corrective measures were
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soop taken and a breakdown ;n dis-
tribution avoided, The House will,
I hope, appreciata that in the circum-
stances described above, tha smooth
functioning of the public distribution
system js not always easy.

The House is already aware of the
serious position regarding supplies of
rice. The availability of this grain
{rom June onwards has been advers-
ly affected because of the slowing
down of exports from Burma and the
difficulty of securing supplies from the
world market for arrival during the
lean months of June, J uly and August.
Certain purchases which were made
earlier and were scheduled to arrive
in the months of July and August
will not now reach here till Spetem-
ber. There is a world shortage of rice,
Even so, Government hag Deen
making purchaseg at excessively high
rates, Our expectations regarding
rice  availability from the surplus
States of Andhra Pradesh and Orissa
during the month of July did not fully
materialise ag these States encounter-
ed difficulty in effecting procurement
to the desired degree. There have,
therefore, been shortages in the sup-
plies of rice not only to Kerala and
West Benga) but to other States as
well, Thesp difficulties are likely te
continue during August also, We have
assured Kerala a supply of 33,000
tonnes of rice during August and our
efforts to locate additional supplies,
cither by way of diversion of ships
from other countries or by commercial
purchases or by ijnternal procurement
arp continuing. The balance of sup=
plies from Orissa to West Bengal is
alsg being expedited. The Central
Government normally distributes bet-
ween 100,000 and 125000 tonnez of
rice g month to certain deficit areas
like Kerala, Jammu and Kashmir, the
statutorily rationed areas of Calcuti_:l
and Bombay, NEFA, Nagaland, Tri-
pura, Gujarat and for the needs of
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Defence. For reasons already stated,
it has not been possible to make avail-
able this quantity during the months
-of July and August, but the ghortfall
in rice has ben mostly made good
by allotting additional quantities of
wheat. ...

Shri Vasudevan Nair
“There is no wheat also.

Shri Annasahih Shinde: That is not
.correct,

(Peermade):

We are deeply conscious of the hard-

ship which the short supply of rice
has caused to the people, but we hope
that the supply of alternative foud-
grains will, to some extent, mitigate
that hardship.

I share the concern of the members
of this House over the damage to
foodgraing in transit by rail in the
course of despatch to various parts of
the country from the different ports.
As the House is aware enormous gquan-
tities of foodgains have tp be moved
to various distribution centreg in the
country. Movements have hee=n of
the order of 750,000 to 800,000 tonnen
per month from the different ports as
well as the Central storage godowns.
This order of movement hag had to be
sustained throughout the year even
during the monsoon months which are
also the lean months in various parts
of the country, Of the total quanti-
ties transported each month,  about
550,000 to 600,000 tonnes have neces-
sarily to be moved by rail. In spite
of the best efforts and the marshalling
of all available resources, it has not
been possible for the Railways to
provide covered wagons to meet all the
requirements for the movement of
these quantities of foodgrains. It has
been found that, if movement only by
covered wagons is to be resorted to.
the maximum guantities of foodgrains
which can be transported during any
poriicular  month  will be about
450,000 to 400,000 tonnes. Since even
the present order of novements is
not able to meet the full requirements
.of al] the areas in the country any
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substantial reduction in these quanti-
ties, by restricting movements only
through covered wagons, would lead
to widespread distress all over the
country, A calculated risk has,
therefore, had to be taken and move-
ment by open wagons, even  during
the munscou, has been resorted (g as
inestcapable, Fvery precaution is
being taken to ensure that open
wagong are properly covered with tar-
paulins secured by lashings, and con-
tinuous checks arranged at different
points in the course of transit to see
that tarpaulins are in position. Even
so, instances have come to notice of
some wagons getting affected by rains.
In this context damage to foodgrains
in guch wagons becomes dificuit to
avoid. Salvage operations are
undertaken immediately such damage
to foodgrains is noticed and the bulk
of the graing is saved for human cone
sumption, The quantities of food-
grains rendered unfif for human con-
sumption consequently are, however,
small considering the volume of
movements, Even a major portion of
these foodgraing is sold out ag cattle
and country feed.

There is no possibility of any food-
grains getting wet in the Government
godowns in Calcutta, Delhi or else-
where. In fact, all the Government
godowns are modern structures which
are damp-proof and no guch danger
of damage to foodgrains within the
godowns exists. Moreover, in the
present context of practically ship-to-
mouth existence, only small quantities
of foodgrains remain in the Central
storage godowns for any length of
time, At times, stocks from open
wagons gre taken to the godowm for
drying and reconditioning, Supplies
of wheat and milo are expected to
meet our needs on the present basis
till about the middle of October.
Steps to meet our requirements for
the last quarter of this year are belng
taken. We have received much aid
from such friendly countries as
USA, USSR, Canada and Australia.
A proposal for extanding sdditional
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food aid from the USA is now under
the active consideration of the U.S,
Government. We are confident that 8
decision will be taken soon, go that
there is no interruption in the flow
of supplies. There are two or three
difficult months ahead and with res-
traint and understanding it should be
possible to tide over this period, The
monsoon so far hag been satisfactory
almost throughout the country and
provided the September rains are ade=
quate, we may confidently look for-
ward to an easing of the food situa-
tion.

Mr. Speaker: The motion Is before
the House,

Shri N. Sreekantan Nair (Quilon):
Coming from u State which jg chroni-
cally deficit in foodgrains, coming
from a State which produces cash
crops that give the Government of
indjag the much-needed foreign o¢x=

. change, 1 fee] that the food situation
in Kerala i particular, and in the
country as a whole, is very deplora-
ble. All these aspects have been be-
fore Government for g very long
time. Measures could have been taken
to see that the available foodgrains
are rushed o the various areas in
time so that we need not have to
face trouble in any area in any State,
but no such step has been taken in
the past.

There has never been a national
food policy. Even now, according lo
my best knowledge, rice,is available
with the peasants in Andhra Pradesh,
and with the millers in Andhra Pra-
desh. But the Government of Andhra
Pradesh cannot provide the money re-
quired to purchase that rice from the
peasants and millers. So, the grainsare
rotting with the peasants and millers.
The millers do not pay for the grains,
and naturally, the peasants do not
supply. The peasants are put to
difficultieg and the millers also are
put tg difficulties, and gll this happens
because it is a question of prestige, If
the Andhra Pradesh Government hiad
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been libera] enough to allow the Cen-
tral Government to step in and buy
the grains from the peasants directly
through the Food Corporation, there
would have been no difficulty at all
Unfortunately, the Central Govern-
ment are not  prepared to impress
upon the Andhrg Pradesh Govern-
ment the necessity of doing so.  Out
of prestige, the Andhra Pradesh Gove
ernment do not want the Central Gov-
ernment to step in and do the necd-
ful, and the result is that the couniry
suffers.

For the last two or three weeks, the
distribution of rations in Kerala lias
completlely failed. During this weck
the city of Trivandrum has not got its
rations, because the food has been
diverted to other areas where rations
had not peep given for the last two
weeks, Leave alone the gquestion of
giving six ounces, the ration has now
come down to three ounces there, and
cven these three ounces could not be
given during the last two wecks. In
such a situation, what is that we can
cxpest?

No amount of recoutse to law and
order, no amount of legislation, and
no amount of pressure and ng amount
of recourse to armg could keep down
a people who are starving. That is
the position in reality that we have
got to remember.

There arg surplus States in our
country today. Thig morning, the
Prime Minister was telling me that
14,000 tonnes of rice had been given
to Madras by Andhrg Pradesh, I am
reminded of g saying in our language
to the effect that only a rich man gets
invited to dinners, She herself told
me “There is so much stock In
Madras. Why don't you ask the
Madrag Government to give you tnat
rice?” The Central Government had
the moral authority or mora] right to
request the Government of Andhra
Pradesh to give rice to Madras and
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to insist upon Madras. substituting
it with lower quality rice? After all we
in Kerala are prepared to take even
bad quality rice or lower quality rice
because any sort of rice is good for
us, If the Madras people wani a
better variety of rice, let them take it
from Andhra Pradesh, But Jet them
give their lower quality rice to
Kerala. Even that bargain wag not
agreed to, because the Andhra Pra-
desh Government say that they are
completely free to deal with their
surplus as they think best. When a
particular State is starving, if a  sur-
plus State which has already got
abeut 1'5 lakhs tonnes rice as buffer
is given more, is that proper? 1s it not
really unkind and unfair? That shows
how incompetent the Central Govern-
ment are with regard to the gques-
tion of food,

If only we could haye utilised the
foreign exchange which we earn free-
1y, we would have got the rice that
we need. [ had sent a letter to the
Minister of State for Food from one
of the merchants from the USA
Mr, William J. Drought I had sent it
to the Food Department and I got a
reply that because the prices quoted
were high they could not accept it
As a matter of fact what 1 am told
by way of explanation for this is ihat
until and unless they get rice under
PL-480 our Government are not pre-
pared to invest any foreign exchange
on this item, We demand that we
be supplied rice or paddy either from
internal procurement or from surplus
States or by way of imports from out-
side or else the foreign exchange
which we earn may be allowed to be
utilised in part for purchasing food-
grains for our State.

-

Shri Annasahibp Shinde: © What
had said was that we were pur-
chasing even at a higher price, It is
not correct to say, therefore, be-
cause of higher prices we were not
purchasing, '
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Shri N. Sreekantan Nair: Mr,
William J, Drought had written a
letter and that was sent to the Food
Department and the reply that came
was that because the prices were
higher, we could not purchase that.
I would like to submit that at any
price we want to take rice or paddy;
whether it be from Andhra Pradesh
or Madras or from America, we do
not m:nd; our Government are pre-
pared to subsidise it;evenif it be at
the cost of suspending all other deve-
lopmenta] work, we do not mind. We
want Lo get food for our people. Let
us be given rice, We are prepared
to purchase it through the Food Cor-
poration from Andhra Pradesh even
by giving a higher price, if only they
are willing to give. Otherwis~ et
some rice or wheat be imported from
Amerieg and kept as buffer stock go
that our people would not clarve
during the next two months. That is
our only humble request, It is a
fundamental human right, We de-
clare that hunger cannot be shut out
by any legislation or by other action.
Until and unless our demand is met,
1 am afraid there are going to be food
riotg in Kerala. I know it will not
be against the Central Government, It
will be against our own Stlate,
against our own Government, and our
police will have to face it, We will
meet it naturally, not with lathis. But
the whole State will flare up and we
will all go to dogs. Nobody gains.
It will be a national waste, But
ultimately the feeling that the Centre
is not doing what is fair by us will
grow in the minds of the people and
it wil] lead to embitterment of future
relations.

Therefore, I request the hon. Food
Minister through you to see that
something jg done immediately.

dt darom ewd (sfeE)
# wwwan § f5 ey Jwrarfedt W ag
faare § fF w77 &1 v OF TR
s wi ey e ey WL e
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[= rrow R74)
ot 2maifadt ¥ gaar waw g
TF Xl ® UAATIF gfee ¥ gEa-
eqraz TE fEar qrar wfgd o o 6
qarwf ®1d Far 38 wAANT 74
2 qar & wmAw g

F UGT q9X & A FC &
@t & wowar g wd o 9 AT
% A9 GFANT FTAT A1EY W FEAT
FTH g TF 7aF F1 g f&aqn or qwar
& | WATEAT & WA TG A
WA T § IqF0 qra 70 fFAT A1 "wAT {1
fore feet 22 & wea &1 41 &1 34
€z & o Yo anAr wifgr 1 owik
T ¢ 9% T HAA & T &
& wfaw g wTfEy

FATT ATHTT I AAEAT T qA-
o F & fag foaadr sifow g awar
gwFor ) Al ot aAdt § Ay
U § | AT T AET AEATd A 987
gr fw qme ¥ 92g gorT AT wrAw
qr AT T &l AT | I qAE §
et & wrew qarz AT & | 9g wal-
AT & FTOT gAT & 1 AT AYFTEY
& W T AA & A FTHE A
g srant oo & wgar g fv froaet
W@ W |

g Fw  falie) @ & @wr
€9 0 19 & FEEAIGE FF K
swifow @ & AfFET IR qar A
FET AMER | 9 ¥ F9 AT & qEA
#! ¥ wqx @l #1 fafg & foq gea-
CHTAT 7 FL | WA FT a41q g ATwT
¥ gra" @I ¥ | U I gL AfEd
& g FT e § | ¥ g5 Wt FEAT
wrgar § & 37 wawi ¥, fav & wae
gEaoe @ O owWawi ¥ owE
wa A g B, Wz awi g
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g€t A fam & For Aw
qat 7T @ ¢, @ R o ¥ wf
wrrara gfewror ooarar oAt arfey
HIT ITHY TAF TR ®Y 1Y = 1iEN
7% 3% § 6 dmer ¥ < S & wraer
F FA1 § AT ITHR! qAW  few
F1fgd | gHT wraTT 9T & wwg fEm
fs wraay gfee fagre & w1 & arEr
a1fgd | & sgm e 5o awg o0 a8 g7
wefamT 7w § 996 98T o1 FOHIT
Y IAR AT AT TA ®Y AT X7 47 W
FENG TEETTA | AT 75 gHT A
A FY AT wEr 47 | FAfEHT I ot Ag
feat war gt e | aT@ 66 gATTEA
gr 3% fagn w1 T aE ¥ adwra
FIATa FCHITH 7g A1 "I A
IR FE T TTHTTH! QT (& ST §
g &1 F77 & Ay faady sez
a1fed o ag 7@ ¥ arf, 3@ ¥ a7 gew
@ 9 ¥ Fgfema awwrT w g,
et efaest & gfezwor &, sy aw
# aAT @A ¥ gfewsw ¥ ¥
TATHTT ¥ A1 AF F127 Cae fwar, 9w
qur & &1 Fiforw # & 1 F grAan
g o &t 387 *1 FTHTT 9T 1 ag
F T § TAT % " fefew=ra
# o geq geard fear orar @ wq #
g™ @ g Afer e i i
ATHTT & sqqErT F faarT ¥ q@ widey
NCETT Y FYT 77 AT HOfAwT T
agl § 3q% ST w=aC a9 § | I8 wee
gy

STae WX wN faqui ¥ wrg '
% sferrs @ & 2 fawiw < fafesr
fez % o wert gf & W ey wTOv
Y graTna # o weqwer  Gef
7o fag & @ror oW ¥ W gU
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TETA T WTE TT ET F TR ¥ W4T
R §, 9% a9g ¥ off gty Ffear
@ & 1 & sgm fr fom Rl & ow
wters G2 grar & 94 S 1 & /g
g #% 7 gfs a8 uF sy qeer
€ AT 3 %7 FEAT &, &< =fEw F
AY TS grrd €, IH AT &1 3
HALG WA 97 g9 &4 1w
T AT T ary SO H 3 AR AA |7
AT WA { AN AT AT § TART WS
X ®¢ | & Ayafer, fefegse v
F1 T FT QT 97 | 4 AHE  INTRA
F1 OF S9@ F7%F & | ag WHE aga
FqTET 4% EIAT £ 1 T I § WIS AT
amew I snegw ey F0 & wmg
2 g fF g 9t 1 oa9 ger F
@ a & w9 fgom s aggd
¥ FH A | A9 UF 4% AT § WK
9%€ ¥ qT § WIT §a1 FG FA
o R E | WOF maw andl ¥ 4 %%
FT JTAAR VT EA GV | WY QT
Rl & WY, aggIAT aqE q, W
qIEY & a1 Aaa faszq 1 4% 3
ATC W A §T & aradw & T
T 9T g9 &¢ | 94 g0 wr & fw
"I THT FTH L% Gavqg g5 FTAT |
Shri K. M. Koushik (Chanda); I
have stood up to criticise a veteran
administrator, and I crave your indul-
gence in the matter. I honestly feel
that the policy pursued by the Gov-
ernment in the matter of procurement
appears to be absolutely unwarranted
and it is working to the hardship of

both the consumer and the producer,
ag I will presently show.

In between the farmer who brings
the dhan and the purchaser, there
are two amencies which actually
take about Ra. 15.40 per bag of dhan.
These are the data I have collacted
from the collectorate, I am absolutely
<certain there cannot be a difference of

Food (Simation SRAVANA 16, 1889 (SAKA) Food Situation

17660
(M.)

even a single paisa. So, you can take
it for certain that I am giving you the
correct data.

The Minister of Food and Agricul-
ture (Shri Jagjivan Ram); which
State?

Shri K. M. Koushik: Maharashtra.

Firstly, the co-operative societies
are now greatly published. The Gov-
ernment honestly feel that the co-
operative societies are a panacea for
all ills in the country, and so anything
done through them is presumed to be
perfact. That is the idea with which
things are going on. I will presently
show how many favours are conferred
on co-operative societies at the cost
of the consumer and the pro-
ducer as well. Both of them
suffer with the co-operative societies
being treated like the sons-in-law of
the Government,

The farmer gets actually Rs. 88.05
per bag, I mean a quintal, of rice
which he sells to the co-vperative so-
ciety. Actually, the Government pur-
chases from the co-operative society
at Rs, 88.90 and the Government adds
Rs. 5.50 as overhead charges. So,
in all, the Government is able to seel
the bag which has been purchased, for
which the farmer gets only Rs. B9.US,
at Rs. 10440. So, these two white
elephants, the Government over head
charges and the co-operative gocieties
actually take up the difference of Rs.
15.35, 1f really a grain dealer had done
it, you would have called him the
worst blackmarketeer on the face of
it, and you would have given him a
cane beating, the cane being got from
Malaya. Now, the Government does
it, therefore it passes off as a prefect
welfare measure, This is the diffe-
rence, You can very well see that Rs.
15 per bag of rice is something which
is abominable and unthinkable. So,
you will have to think, and I will
give you the reasons why it is s0.

The farmer brings the bag of paddy,
the co-operative society purchaseg it
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81 @ particular price. It fills the dhan
in a particular bag and it is there in
the bag for one day. The next day it
is emptied to be milled into rice. So,
for one day’s use of the bag the
Government is absolutely charitable
snd gives 42 paise as depreciation for
each transaction. I enquired from the
cllectorate as to how many times a
bag is used in this manner, and the
collectorate was pleased to say that it
is used at least 50 to 60 times, That
means, for each filling of the bag dep-
reciation of 42 paise is given, that is
you are giving the co-operative socie-
ty about Rs. 25 to Rs. 30 for each bag
which costs only Rs, 2, Actually,
this amount is being borne by the con-
sumer, a thing which you as a veteran
administrator should look into, and
the other things that I am going to
give you in a catalogue. If these
things are reduced, the consumer will
be benefited, and that may also give
an incentive, as I will presently show,
to the producer to come before the
procurement with better stocks also.
There is then what iz known as mar-
ket cess at a uniform rate of 15 paise
for each bag purchased at every nren-
tre. It is intended to defray case
imposed by law. 1 have made
enquiries. In 80 per cent of the
places where procurement is
going on, there ig no such law to im-
pose market cess but all the same for
every bag of dhan which is actually
procured by the government a flat -ate
of 15 paise is given to the co-operative
society. Why only at particular plares
this tax is imposed by law and why in
other places there is a general rate
given? 1 cannot understand all this.
' These are somg of the things which go
to make the prices high to the consu-
mer; with no benefit to the producer.

Government have a fad for every-
thing to be done by co-operative so-
cieties. At certain procurement cen-
tres there are no co-operative rice
mills and the Government do not
want the dhan to be milled at a pri-
vate rice mills; the government's or-
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ders are to send is to a co-
vperative rice mill which may
be 30,40 or 50 miles away. It is

so in my distriet; the dhanp pro-
cured at place A can be milled in a
privately owned rice mill, but that is
nuot allowed to be done; it is carried
to a place 50 miles away and brought
back again after milling. For this 80
paise per bag is allowed. I do not
understand why the consumer should
suffer for the fads of the government
lo encourage co-operative societies.

When dhan js coverted into rice,
there is a bye product called konda, a
fine dust which is used as cattle feed.
Government very charitably have
allowed a flat rate of nine paise for
storing this konda for cach bag. 1
asked the collectorate whether they
get anything and for whom is it stor-
ed? I asked them: js it your pro-
perty? The reply was, it was not
theirs. If konda was not Government
property, what is the point in giving
a flat rate of nine paise-per bag for
storing it? I asked them. They were
unable to give an answer, That is the
way Co-peratives are pampered by
us while the consumer is made to
suffer and the producer also gets less
than what he should normally get.

For milling one khandy or bag of
dhan, Rs. 2 are fixed for the co-ope-
rative rice mills, There are private
rice mills which are prepared to do
it for Rs. 1:50. I do not know why
these mills are not used. In these days
it is dificult for anybody to make both
ends meet, we want things to be
made cheap; I am gure government's
aim is also that. The Maharashtra
government does not consider the in-
terests of the consumers is worth
more than their fad for co-operative
societies,

There are 18 or 19 items which I
have got from the collectorate and all
these are fixed in such a manner as to
help only the co-operatives. 1 spoke
to Mr. Shinde about this and he was
kind enough to say; you come to me



































































































